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(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.vrr242 t zOto t €L1 ? t a

Shri Kaushik Kumar Sharma,

Joint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Mridul Kumar Kalita,

District & Sessions Judge,

Jorhat. 2?Dated Guwahati the October, 2021.

Station leave Permission.

Your letter No. JJAy'8l55/2021, dld 25.10'2021

^

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyou

havebeengrantedstationleavepermission,withyourofficialvehicle'atyour

own cost, from the evening of 03.11'2021 till the morning of 08'11'2021' as

prayedfor.ThenextseniormostJudicialofficeratthestationwillremaininchargeof

your Court and office in your absence.

Yours faithfullY,

sa.l-

JT. REG TSTRAR (VIG rLAN CE )

A,dated L7' lO '?4Ll

Copy to:

The Project Manager, Gauhati High Court
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